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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS

NOTIFICATION

New Delhi, the 16th February, 2026

S.0. 813(E).—Whereas by the notification of the Government of India in the Ministry of Road Transport and
Highways, S.0. 1169 (E) Dated 12" March 2025, published in the Gazette of India, Extraordinary, Part II, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule

annexed to the said notification for construction of Toll Plaza Maintenance, management and operation of National
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Highway No.752G on the stretch of land from Km. 64/000 to Km. 101/140 Satana to Mangrul (Section - III) in the
district of NASHIK in the state of MAHARASHTRA.

And whereas the substance of the said notification has been published in “Maharashtra Times
(Marathi)” and “Deshdoot Times (English)” both dated 25" March 2025 under sub-section (3) of section 3A of the
said Act;

And whereas the Competent Authority has received 1 objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority Deputy Collector,(Land Acquisition)
National Highway Project, Nashik and in exercise of the powers conferred by the sub-section (1) of section 3D of the
said Act, the Central Government hereby declares that the land specified in the said Schedule should be acquired for the
aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief Description of the land to be acquired, with or without structure, falling National Highway-752G in the
stretch of land from Km. 64/000 to Km. 101/140 of Satana to Mangrul (Section - III) in the district of
NASHIK in the state of MAHARASHTRA.

State: MAHARASHTRA District: Nashik

SL. || Survey/Plot || Type of Land || Nature of Land Area|| Name of Land Owner/Interested Person
No. Number (in

Hectares)

1 2 3 4 5 6
Taluk: Baglan
Village: More Nagar
1 54 Private Agriculture 0.0645||A.Ku.K. Ashok Bhavrao Sonawane, Devram

Kashiram Sonawane, Madhav Kashiram
Sonawane, Vimalbai Bhavrao Sonawane,
Sachin Bhavrao Sonawane, Rajesh Bhavrao
Sonawane, Sangeeta Santosh Shirsath, Arif
‘Wazir Tamboli, Yasmin Wazir Tamboli,
Ishrat Imran Tamboli, Rozmin Ejaz Tamboli,
Almas Kadar Tamboli, Sahil Kadar Tamboli,
Mumtaz Latif Tamboli, Shamim Akbar
Tamboli, Afroza Rajmahmad Tamboli, Shirin
Sharif Tamboli, Igbal Wazir Tamboli,
Chandrakala Nimba Kor, Baliram Mahadu
Sonawane, Mhalsabai Bhila Mandawade,
Sukhdev Mahadu Sonawane, Hirubai Bhikan
Bhamre, Kalpana Amruta Marathe, Minakshi
Rajendra Ahire, Mandabai Dharma Shivle,
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HILT =T TSI AT

Ratna Ambar Pawar, Sarla Gulab Patil,
Hirubai Nanaji Borse, Vimalbai Tryambak
Sonawane, Subrao Tryambak Sonawane,
Ashok Tryambak Sonawane, Varsha
Vasantrao Savkar, Hira Nitin Nikam. Other
Right - Satana U. Bhag Se. Sosa., Jagannath
Shivaba

54/1

Private

Agriculture

0.0116

Akshara Sanjay Sonawane A.P.K. Mother
Manisha, Aniket Popat Sonawane, Kundan
Govind Sonawane, Ganpat Govind Sonawane,
Chitrabai Bhalchandra Sonawane, Dipali Nitin
Ahire, Daulatrao Sukhdev Sonawane, Bajirao
Govind Sonawane, Balasaheb Sukhdev
Sonawane, Manisha Mukesh Deore, Manisha
Sanjay Sonawane, Madhav Tulshiram
Sonawane, Rajesh Popat Sonawane, Rajendra
Tulshiram Sonawane, Rohini Popat
Sonawane, Vanita Jagdish Pagare, Vishal
Bhalchandra Sonawane, Shahu Sanjay
Sonawane A.P.K. Mother Manisha, Shobha
Popat Sonawane, Sachin Lala Sonawane,
Sarika Bhalchandra Sonawane, Sandesh
Muralidhar Sonawane, Hemant Shivaji
Sonawane, Khushi Sanjay Sonawane A.P.K.
Mother Manisha.

54/2

Private

Agriculture

0.0239

Akshara Sanjay Sonawane A.P.K. Mother
Manisha, Aniket Popat Sonawane, Kundan
Govind Sonawane, Khushi Sanjay Sonawane
A.P.K. Mother Manisha, Ganpat Govind
Sonawane, Chitrabai Bhalchandra Sonawane,
Dipali Nitin Ahire, Daulatrao Sukhdev
Sonawane, Bajirao Govind Sonawane,
Balasaheb Sukhdev Sonawane, Manisha
Mukesh Deore, Manisha Sanjay Sonawane,
Madhav Tulshiram Sonawane, Rajesh Popat
Sonawane, Rajendra Tulshiram Sonawane,
Rohini Popat Sonawane, Vanita Jagdish
Pagare, Vishal Bhalchandra Sonawane, Shahu
Sanjay Sonawane A.P.K. Mother Manisha,
Shobha Popat Sonawane, Sachin Lala
Sonawane, Sarika Bhalchandra Sonawane,
Sandesh Muralidhar Sonawane, Hemant
Shivaji Sonawane.

54/3
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Private

Agriculture

0.153

Sagir Yasin Mansuri, Sameer Yasin Mansuri,
Yakub Usman Mansuri, Other Rights Shri
Mahaveer Vyapari Nagari sah. Patsanstha

Satana.

Village: Thengode

5 376

Private

Agriculture

0.164

Vimalbai Muralidhar Nirabhavane, Raju
Muralidhar Nirabhavane, Varsha Shantaram
Salve, Sasikala Gautam Pawar, Panchsheela
Ravindra Nikam, Sukdev Mahala
Nirabhavane, Gautam Mahala Nirabhavane,
Other Rights Thengoda Vi. Ka. S. So.

Total

0.417

[F. No. NH-12014/79/2020-21-MAH(Z-4)/3D]
SHAIKH AMINKHAN, Director
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